WWW.LIVELAW.IN

SUPREME COURT OF INDIA

NOTICE
S.L.P. (CIVIL) SHIA CENTRAL BOARD OF MR.M.C.DHINGRA
DIARY No. WAQF U P
22744/2017 Vs.

SUNNI CENTRAL BOARD OF

WAKF
C.A.NOS.10866- M.SIDDIQ (D) THR. LRS. MR.EJAZ MAQBOOL
10867 OF 2010 VS.
ALONG WITH MAHANT SURESH DAS & ORS. | MR.M.C.DHINGRA
CONNECTED MR.AMIT PAWAN
MATTERS MR.YASHPAL DHINGRA

MR.MD.SHAHID ANWAR
MR.SHAKIL AHMED SAYED
MR.KAMLENDRA MISHRA
MR.B.K.SATIJA
MS.PRATIBHA JAIN

RIZVI

M/S.FOX MANDAL & CO.
MR.R.C.GUBRELE
MR.P.V.YOGESWARAN
MR.M.R.SHAMSHAD
MR.B.KRISHNA PRASAD

MS.RUCHI KOHLI
MS.SWARUPAMA
CHATURVEDI

TAKE NOTICE THAT THE MATTERS ABOVE MENTIONED WILL BE LISTED
TOMORROW  ILE. 9.11.2019 (SATURDAY) AT 10.30 A.M. FOR
PRONOUNCEMENT OF JUDGMENT IN CHIEF JUSTICE'S COURT BEFORE THE
BENCH COMPRISING HON'BLE THE CHIEF JUSTICE OF INDIA, HON'BLE S.A.
BOBDE, HON'BLE DR. D.Y. CHANDRACHUD, HON'BLE ASHOK BHUSHAN AND
HON'BLE S. ABDUL NAZEER, JJ.

DATED THIS THE 8™ NOVEMBER, 2019.

ADDITIONAL REGISTRAR (LISTING)

MR.SAYED SHAHID HUSSAIN

MR.BHAKTI VARDHAN SINGH




